Airlines Passenger Services Authority Bill, 2024 (Introduced)

SHRI HIBI EDEN (ERNAKULAM): Sir, I beg to move for leave to introduce a Bill to
establish the Airlines Passenger Services Authority of the protection of passenger
rights in airlines and to provide compensation for flight delay, cancellation, denied
boarding and baggage lost or damage and to regulate the rights of frequent
travellers in India.
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SHRI HIBI EDEN: Sir, I introduce the Bill.
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